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Pewery soughi by Fiecirénlog De-
partment for Effective Working

8219. SHRI VASANT SATHE: will
the Minister of RLECTRONICS be
pleased to state:

(a) whether the Electronics De-
partment has sought more powers
for ity effective working;

(b) if so, the main features of the
proposal angd its rationale; and

(¢) the action taken thereon?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF ELECTRONICS AND MINISTER
OF SPACE, MINISTER OF PLAN-
NING AND MINISTER OF SCIENCE
AND TECHNOLOGY (SHRIMATI
INDIRA GANDHI): (a) to (c). The
Electronics Commission and its exe-
cutive agency, the Department of Elec-
tronics, were set up in February, 1871
with a view to ensuring appropriate
formulation and implementation of
policies and measures relating to the
field of electronics. The responsibili-
ties and functions of the FElectronics
Commission are reviewed whenever
necessary. Government are consider-
ing the recommendations, inter alia,
of the Estimates Committee of Parlia-
ment in this regard.
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Sale of Equily Shares of Publlo
Undertakingg

8221. SHRI YAMUNA PRASAD
MANDAIL,: Wil] the Minister of IN-
DUSTRY AND CIVIL SUPPLIES be
pleased to state:

(s) whether Government have
beep urged not to sell equity shares
of public undertakings to the private
gector; and

(b) if so, the reaction of Govern-
ment thereon?

THE MINISTER OF INDUSTRY
AND CIVIL SUPPLIES (SHRI T. A.
PAI): (a) and (b). In the last meeting
of the Central Advisory Council of
Industries held on 29th March, 1975,
a suggestion was made by a Member
that any idea of sale shares of the
public undertakings may not be feasi-
ble. It was clarified that the concept
of the public participation in Scooters
India Ltd., public sector enterprises
was not a new concept and was mere-
ly aimed at enlisting the actual parti-
cipation of the common man in public
enterprises.

Meeting of Governors n Delhi

8224. SHRI H, N. MUKERJEE: Wili
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether it is a fact that a
meeting was held of the Governors

at Delhi recently; and





